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Home Department 

———  
Notification 

3rd July 2020 

No. vkSŒ@fcŒekŒvkŒ&49@2016&3710 –– In exercise of the powers conferred by section 22(1) of 

the Protection of Human Right Act 1993 (No.-10 of 1994), the Protection of Human Rights 

(Amendment) Act 2006  (No.43 of  2006) and the Protection of Human Rights (Amendment) Act 

2019  (No.19 of 2019), the Governor of Bihar, by warrant under his hand and seal has appointed 

Hon'ble Mr. Justice (Retd.), Patna High Court, Shri Vinod Kumar Sinha as Chairman of Bihar State 

Human Rights Commission with effect from the date he assumes the charge of his office. 

By order of the Governor of Bihar, 

SUNIL KUMAR, 

Special Secretary. 
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